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will take more time tomorrow when
the subject comes up. There are
only two examples more which I
wanted to give.

Shri D. C, Sharma: How many
hours more does the hon. Member
require?

Pandit Thakur Das Bhargava: Ac-
cording to the rules, when a Bill is
under discussion, every Member is at
perfect liberty to go on independent-
ly.

Shri N. R. Muniswamy: But the
other Motion is there.

Pandit Thakur Das Bhargava:
When the Chair has permitted me
to speak, I do not know what objec-
tion hon. Members can have to my
speaking. If they are not willing to
hear me, I shall sit down. 1 will
continue tomorrow,

Shri Palaniyandy: Bhargavaj may
€0 on speaking till the Madras gets
Thirupati.

Mr. Chairman: The hon. Mcmber
may contmue tomorrow.

15.08 hrs.

MOTION re: REPORT OF DAMODAR
VALLEY CORPORATION

Shri N. R. Muniswamy (Vellore):
Mr., Chairman, Sir, I beg to move:

“That this House takes note of
the Annual Report of the Damo-
dar Valley Corporation for the
year 1957-58, laid on the Table
of the House on the 29th August
“5 .ll

This Annual Report covers various
points. I may be permitted to say at
the start that it covers mainly two
sspects, that is, with regard to the
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administration, and the audit report
thereon. I may be permitted to deal
with these two aspects in a compre-
hensive way in the order in which 1
choose,

On the whole, this Report is a long
one and many of us are exercised
over the real administration of this
Corporation. My object in moving
this Mouon 1s only to pinpoint some
aspects and problems that are facing
us so as to draw the attention of the
House to them and see that these
things are not repeated.

With regard to administration, for
a period of two years—if I remember
aright from November 1956 to Febru-
ary 1958—there was no Secretary for
this Corporation, The reason ascigned
was that no suitable successor was
available to the previous incumbent.
As such, an Additional Secretary was
appointed to act on behalf of the Sec-
retary for a period of 16 months. The
appointment of a Joint Secretary for
or Additional Secretary arises only
when there 18 a Secretary. Even
without the existence of a Secretary,
an Additional Secretary was appoint-
ed to dischare the functions of the
Secretary 1n his own wav. It
1S an autonomous corporation
handling as much as Rs. 130 croraes.
It 1s a deplorable situation that thcre
has been no Secretary during the
period I mentioned I do not mean to
say that the Additional Secretary nas
not done his job properly. He has
done yeoman’s service. But the light-
ning and thunder that would be
attached to Secretary would not be
there,

The question of headquarters has
been exercising the attention of many
hon, Members here as also the parti-
cipating Governments and they wanted
the headquarters to be shifted from
Calcutta to the valley. Some reasons
were given by the DVC not to shift it
from where it is but not one of them
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{s convineing. It has been pending
for more than several years and so a
suitable place should be located in
the vailey. At least now, the Gev-
ernment should take the responsibility
of ghufting it to the valley where the
main work is done. Calcutta 18 no
doubt a premier city and everybody
wantg to be there but work 1s not
done at Calcutta and they are aiso
not willing to go to the mofussil area
They can have very good supervision
over the entire adminstration if the
headquarters are shifted to the valley.

The three major objects with which
this Corporation was brought in
were: flood contro), urigaton and
power. When we examune it with
reference to these, it 1s a sorry tale.
So far as flood control 1s concerned,
it has not done 1its job properly.
There had been unprecedented floods
i depi.mber thig year There was a
new risk of inundation on account of
the monsoon. I do not mean to say
that we should not have flood control.
But this 15 intended not only to avoid
floods causing damage to crops und
villages but also to provide a sort of
an insurance agamnst drought. Flood
control 1s des.gned with a view to see
that the unusually heavy floods do
not 1nundate the wvillages thereby
causing damage to the villagers, So,
there were these three objects wath
which this Corporation was set up.

Every one of us know the damage
caused to human beings and cattle-
heads 1n the 1856 floods. In 1859 also
we have seen that. Only in 1857, if
I am right, there were no floods. It
has been stated off and on that these
flood control measures are mamntained
not only against floods but also to
provide agamnst drought. Last year
it was said that they had enough
storage capacity to meet the drought.
The lower channels of the Maha-
nadhi river could not accommodate
the inflow of the river and i1t has
caused damages. It has been said by
D.V.C. administration in October, they
have issued instructions to the people
living down below that area, that
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there was a posmbility of releasing
more water and so they must take
precauuonary measures by shifting
themseives to safe grounds. There-
by, the loss 1s not avoided. There-
fore, new risks and new probiems
have been created for the Govern-
ment to look to. When the Corpora-
tion 1ssues such warnings to the
people, it indicates something eise
also [t would possibly hnt that
some other storage capacity has to
be provided or some upper catchment
area and to be developed to tackile
the new situation that has arisen as a
result of these floods. Even in the
Hirakud Dam, when the water could
not be contained because of fresh
water inflow on account of rains, they
had to deepen the lower channels so
that they can accommodate larger
inflow of water. Similarly, in the
DVC also, dams had been constructed.
When water fiom the tributaries and
also fresh rain water comes mm and
Inundates some areas, they are mnot
able to cope up with the situation.
In normal times it 1s adequate if there
Were normal monsoon rams, But m
exceptional circumstances, they found
1t impossible. The canals are not
sufhciently big enough to accommo-
date the inflow of water and the
dams were not sufficient So, when
they released water, there was dam-
age to the crops We have to take
stock of the new problems that have
arisen now In the first stage, four
dams were constructed in the Damo-
dar Valley More dams have to be
constructed because these four dams
have not served the purpose so far
as the flood control is concerned.

The other aspects are power and
urigation. 1 am told reliably that the
energy 15 being sold at very reduced
rates to many industrialists, neglect-
ing the rights of the people inhabit-
ing the villages in the nearby area.
These people should be given prefer-
ence, I am told that the industrialsts
are requred to pay only four annas
per unit, But even the World Bank
which made enquiry about the dis-
posal of the power here thought that
it was being sold at a reduced rate.
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They must increase the rates. For a
veiy long ume It scems the Corpora-
tion has not given ettect to ihis re-
commendation ot the World Baak.
Lven now they seem to tmnk about
1t seriously bui have not come to any
coaciusion Power must be unilised
for eiectriying the vilages and help~
Ing inem, they have a p:imary right
to the benehts and not the big in-
dustriabists. At the same tune, the
industries should pay more money as
they get mure money on account of
this ecuelgy. They 1un like busiuess
concerns They buy low and sell
hign and get moaey. The Corpora-
tion 1s not a commeicial or business
concern. We cannot altogether for-
get that 1t has to reimburse the ex-
penditure that hds been incurred by
this Corporation Rs 130 croies have
been spent So far as the floods are
concerned we have not been able to
sec that the floods are properly con-
trolled. We have seen that a number
of floods have occurred as a result of
heavy rains resulting in great dam-
ages, and fiesh sieps have been taken
to see that they are not repealed in
the future,

Ag regards irrigation, Section 34—
I am speaking subject to correction—
of the Corporation Act lays down the
principles how the expenditure in-
curred on irrigation, the capital
charges on 1rrigation are to be shared.
A formula has been given there. So
far as Tilaiya 1s concerned, a ratio
has been tentatively fixed on the off-
take per year and the ratio 1s 22 78,
As a matter of fact, on the actual
determination of the offtake per year
it has turned out to be 11 : 989.
Therefore, the formula enunciated ac-
cording to the Act has not been given
effect to because the expenditure that
hag been incurred on the construction
of the dam has not been decided upon
The Corporation has said that since
we have not come to any conclusion
as regards the total expenditure in-
curred on the construction of these
four dams we cannot now allocate on
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the formula laid down and the ratio
works out to 11.989, I would
therefore, say that the Corporation
should exercise its rights in demand-
g from the State Governmants that
they should pay irrigation charges
according to the ratio fixed subse-
quently.

The other aspect which has been
brought out in this report 18 about
the non-compliance of some of the
sections of the DVC Act. There is
one omnibus secuon wheremn it is
stated that this Corporation 18 an
autonomous body, 1t has all powers
and 1ts powers cannot be curbed oy
anybody. There 1s a Financial Advi-
ser attached to this Corporation to go
ntd the question of every item of ex-
penditure and see whether it has been
spent according to the heads for
whnich it was meant He 1s also res-
ponsible for the preparation of bud-
get and all that What we find 1s
that even his advice 1s very often
negatived by the Corporation I
snould say, this 1s a sorry tale, that
this Corporation should negatived the
advice given by the Financial Ad-
viser whose main function 1s only to
see that they do not spend money
unnecessarily and they submit pro-
per accounts to the Central Govern-
ment for the money they spent I hope
Government will issue instructions to
the Corporation to see that they give
proper weight to the views and re-
marks given by the Financial Ad-
viser and not a single pie 18 spent
without his concurrence,

Then there are gections 32 and 38.
They deal with inter-goverimental
allocation of expenditure on soil con-
servation, afforestation and other
developmental aspects I am surprised
to see that the participating govern-
ments, especially Bihar and West
Bengal, have not accepted this for-
mula, though an authoritative ver-
dict has been given by the Attorney-
General that it must be shared by
the participating governments. Rely-
ing upon this a huge amount of money
has been spent, It was thought that
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the participating governments would
accept the decision of the Corpora-
tion and the verdict of the Attorney-
General, They have now gone back
on that and they have refused to ac-
cept it,

In this respect I want to say only
one thing. I have been told very
often by some hon. Members from
West Bengal that this Corporation
Act needs a good deal of revision and
modification, if not totally changed.
That 18 a very good idea. If we real-
ly wan: to see that this Act 1s pro-
petly amended, there is no reason or
ground for them to postpone accep-
tance of the Attroney-General's views
on the question of allocation of
deveiopmental expenditure It is >ne
thing not to accept jt and another
thing to ask for an amendment, If
before amendment of the Act any-
thing happens, it 1s for the participat-
ing governments to see that they car-
ry out this mandate

As regards the allocation of expen-
diture incurred in the construction of
the four dams Tilaiya, Konar, Mai-
thon and Panchet Hill, 1t has been
stated that these dams have been
constructed manly for the purpose
of carrying out the three main ob-
jects of the Corporation As I told
you, the main objects happen to be
irrigation, power and flood control.
How the expenditure 1s to be allocat-
ed 1s a question which has been left
to the Corporation The Corporation
has taken upon 1itself the storage capa-
citv of each dam, allocate the expendi-
ture incurred on each dam in the nor-
mal way and thereafter divide it ac-
cording to the object with which this
water is utilised. Inspite of all this,
inspite of rules having been framed
and directions given to the respective
governments, I find that this has not
been done and there i1s a good deal
of trouble.

So far as Maithon, Panchet Hill and
Konar dams are concerned, the water
is merely intended for West Bengal
for irrigation purposes. I find that
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even the water from Konar could not
be taken for mmigation purposes of
West Bengal, the reason being that
the contour of the land is such that
water 1s not capable of gomg to the
places where they want it unless we
pump out or pump down fhe water.
Naturally this would involve some
more exependiture. Insp te of that, I
would respectfully state......

Mr. Chairman: The hon, Member
should try to conclude now.

Shri N, R. Muniswamy: Sir I will
take only 30 nmunutes in all.

Mr, Chairman: The time is to be
allocated by me. There 1s no gques-
tion of 30 minutes being given to the
mover

Shri N R, Muniswamy: That in
the time normally allowed.

Mr Chairman: There are many
other hon Members who would iike
to take part in this debate,

Shri N R, Muniswamy: I appre-
ciate, Sir, that this 1s more the con-
cern of West Bengal and Bihar and
not Madras Still I have to make
some more points which are very 1e-
levant,

Mr, Chairman: He may take five
minutes more

Shri N, R. Muniswamy: I will try
to fimsh even earlier.

Now I want to pomnt out the in-
accuracies and the acts of omission
and commussion of the Corporation
as a whole The Corporation 1s given
not a small sum but a huge sum to
the extent of Rs 130 crores They
must, therefore, see that the money
is spent for the purpose for which it
is intended. According to the Audit
Report, 1957-58—it 1s yet to be sciu-
tinised by the Public Accounts Com-
mittee. but since it has come before
us I think I can point out a few things
from there which are relevant—there
are many irregularities, They shou'd
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not be repeated. More often than once
the Public Accounts Committee has
brought to the nouce of the Govern-
ment and the Corporation such irre-
gulariti.s and they have been told
that such thingg snould not be re-
peated. Every time such things are
pointed out they give cogent ana ‘on~
vinung reasons 101 departing from
the usual couise. They should at
least see that the entire amount 1is
spent for purposes for which it is
intended, As I have stated, the main
objects are three in number; that s,
to say, the object ijs multi-purpose.
The whole thing may develop into
something else also later on, such as
a commercial concern, and it way
develop 1nto an industrial area 4lso
in the long run

You will be pleased to see that w
tlus 1epott 1t has been stated that the
Prime Minister opened the Maithon
dam 1n September, 1957. It 1s a very
good feature that it has been opened.
Everybody knows the ut ity of the
Maithon dam and that the power
house 1s down below and it has done
quite a good service,

So far as the personnel 1s concerncd
now that the construction 1s closed,
the workers are rendered surplus and
so their services have been transfer-
red to other agencies They were able
to gsucceed in doing that, but still we
are nol quite happy, because many
of the workers are still without jobs
There have been frequent strikes, and
there had been a sirike 1n the Bokaro
thermsl power station, but yet, con-
tinuous supply of energy has been
given to all the people. To that ex-
tent, we thank the Corporation for
having run it successfully in spile of
the strikes,

The labourers have been agitating
for more amenities and concessinns.
Concesgions have been given, but st
the same time, they have got some
extra facilities also. Yet, they seem
to press for more which cannot pos-
sibly be complied with by the Cor-
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co-operate with the Corporation in
giving them success.

So far as flood contral is conoerned,
I suggest that a high~power commia-~
sion be appointed to go into the ques-
uon and find out where the defect
really lies and how they are not
able to carry out the flood control
measures effectively. They should
find out what are the draw-
backs and the failures. All this must
be exammed by & separate commu~
sion If you ask the Corporation it-
seif to go into these things, bemng
the parties to it, they may not possi~
bly discharge their function in an
impartial way. Therefore, I may sug-
gest that a committee of three Mem-
bers of Parliament may be consue-
tuted to go into the qucstion, apart
from other committees which Are go-
ing into the question. For insiance,
the audit report has to be gone into
by the Public Accounts Commiuttee.
Oniy with regard to the administra-
tion, I want to point why it has not
been possible for them to carry out
the mandates given under the Cor-
poration Act Therefore. I want a
committee to be appointed to go into
the question and see that such havocs
as have now been created by floods
and the monsoon do not recur in the
tuture.

Mr. Chairman: Motion moved:

“That this House takes note of
the Annual Report of the Damo-
dar Valley Corporation for the
year 1957-58, laild on the Table
of the House on the 29th August,
1959.”

Shri C. K. Bhattacharya (West
Dmajpur): Mr. Chairman, Sir. com-
ing after the recent devastating
floods iIn West Bengal, the discussion
today is over-shadowed by the effects
of thoge floods in our minds, In the
beginning, we should remember that
this valley has an area of 0,000 sq.
miles and a population of a little less
than five million. This is the orea
and this is the mass of populaton
that we are concerned with.
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During the Iust floods, romehow an
impression got ground, and it was
voiced in the press and by some ex-
perts in engineering as well, that a
part of the responribility for these
floods lay ‘n the defective construction
of the DVC or some failure in its
working I am not competent enough to
go into these facts as stated by ex-
perts. I only state the overall im-
pression that has been created in the
minds of the people by what appear-
ed from the experts’ views as well
as from other guarters.

Mr. Chairman: I find that there
are a'together seven Members wish-
ing to speak, including those who
have tabled the motion. I think
each Member rhould not take more
than 10 minutes.

Shri C. K. Bhattacharya: I thank
you, Sir. That would be enough for
me. It has even come out in the
press that over this matter there has
been a difference between the DVC
and the irrigation experts of West
Bengal Government. and there has
been a tussle as to who was responsi-
ble and to what extent and what are
the remedies to be adopted now to
check recurrences of such floods in
future. The DVC authorities. of
course, have cla med—Mr. Ghosal,
the General Manager, held a Press
conference and made the statement—
that DVC not only checked the floods,
but had there been no DVC. the flonds
would have been more devastating.
That is their claim. 8o, this matter
requires enquiry.

It is contended that just before the
floods came, the water level in these
dams was much higher than what it
should have been in the usual cir-
cumstances, Figures have been pub-
lished showing that the record of
water level should have been less
in anticipation of the floods that were
coming. More than that. there is now
a demand for the construction of the
other dams that have been left un-
finished in the entire Plan. It was
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contended that, when the DVC was
constructed, floods of this type could
not be expected during the next 30
vears and so the DVC would be work-
ing to he'p the people and relieve
them from the devastat’ons caused by
the floods. That was what was ex-
pected by the people living in the
Damodar valley, viz, these dams
would save them from future floods.

In this connection. I would like to
mention the rudden release of water
from Durgapur on October 1, which
caused widespread inundation. People
suffered not onmlv from floods, but
alsn from waterlogging caused by this
sudden re'ease of water. This kept
an area of about 50 miles in length
and 3 to 4 miles in breadth constant-
ly under water for about 3 weeks,
leading to a total destruction of crops
and the dectruction of a large num-
ber of houses in the trans Damodar
area, on the right bank of Damodar.
In the previous floods, water never
remained held up so long. The reason
for this is that the channel of Damo-
dar has not been maintained in a way
so that the water could be quickly
drained out and so it is alleged that
DVC has failed to maintain the
flushing condition of the Damodar
channel. That would be about 300
cucecs throughout the e‘ght dry
months of the vear, as recommended
by Mr. Vnorduin, for prevent-
ing rapid drying up of the Damo-
dar chanmel. In the absence of
steady flow of water, vegetation has
grown up in the river bed and sur-
reptitious encroachments have also
taken place. Unless this is checked
in time in a fow years, the Damodar
would be dving out. So, the highest
priority should be given to the flush-
ing of the river and then to irriga-
tion. industry, generation of hydel
power and navigation. The first
priority should be given to maintain-
ing the channel of the Damodar in
a proper condition so that in case
of floods the water may be quickly
drained out. That is my first sub-
mission. Of course, I am glad to
state that the Prime Minister also



771 Mation re:

(Shri C K Bhattacharya]

sald in a statement in Calcutta *“I
am allerg'c to dams, I want arrange-
ments to be made so that water may
be quickly dramed out” That was
hig view as well

I have suggested an enquiry It
should be a thorough enquiry into
the administration and actual work-
ing of the DVC, including the effec-
tive capacity of the dam, the design
and usefulness or otherwse of the
distributaries m order to ascertamn
how DVC has been administered and
how far the project has succeeded
i fu'filling the object for which 1t
was desigred Something more It
should also be enquired whether all
the recommendations of Mr Voor
dum have rece ved proper treatment
at the hands of those who were ulti-
mately responsible for the execution
of the scheme or 1is it that his recom-
mendations have been implemented
only i part and this partial imple-
mentation 18 responsible for the con
dition we find today

Then, three expert committees had
been appointed before—the Kanwar-
sain Committee of 1956 the Lower
Damodar Investigation Committee of
1957 and the Kongar Committec of
1959 The reports of these committecs
are yet to see the lhght of the day
What are their recommendations? Is
it a fact that had these been imple-
mented theie would not haive been
the serious condit on which we find
today?

Against the background of this
year's flood the flood control capa-
city of Damodar has come to the fore
front, and this should be properly
enquired into and decided upon
Lastly I shall have to come to
Farraka It 13 now a patent fact
that if floods have to be prevented
in Bengal, the channel of the Bhagi-
rath1 hag to be cleared up Ultima-
tely, it is the Bhagirathi which can
dramn out water into the sea 1f 1ts
condition is properly maimtained
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DVC, T learn, have already appoint-
ed a committee The Chief Minister
of Bengal has suggested a commuttee
of experts on geograph cal and geo-
logical conditions Our Prime Min-
ister has also suggested a Committee
which can quickly decide upon the
causes I would only suggest that
all these three may be taken together
and a commcttee may be appomnted
to enquire mto the cauces which I
have just now submitted before you
for this House to consider

Shri Tridib Kumar Chaudhuri
(Berhampore) Damodar was known
as the river of woes Now the
Damodar Valley Corporation has
become the corporation of woes, at
least so far as Bengal 1s concerned
I read here from a report prepared
by Mr Riegel ome of the two
American engineers who were ap-
pointed to examme the Voorduin
Report on Damodar Project Mr
Riege! expresced the wview that 1t
was his considered view that we
should utilize the Damodar river for
the combined purpose of flood con-
trol 1rrigation and power generation
as much as practicable That 15 to
sav evervbody was agreed includ-
mg the experts that the three prime
purposes of the DVC would be flood
contro! irrigation and power And
if we take all thesc three obiectives
one by one we chall find that so far
as flood control s concerned the
havoc created by the floods of 1956
and 1959 are standing demonstra-
tiong of what DVC has achieved So
far a< wrrigation 1s concerned the
Financial Advisor's comments includ-
ed 1n the report under discussion
give certain figures a< to that In
1957-58 the kharif 1rrigation area
was to have been four 1lakh acres
and the rab: irrnigation area was to
have been 50 lakh acres The actual
area Irrigated

The Deupty Minicter of Ivrigation
and Power (Shri Hathi): Is that 50
lakh acres?

Shel Tridib Kumar Chaudhuri:
No, 50,000 acres I stand corrected
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But the intended water supply that
year was % have irrigated
1,91,000 acres, and 88,005 acres was
the area actually irrigated Compare
the 4 lakh acres with the 86,005 acres
actually irrigated. That 1s a standing
demonstration of the achievements
of the greatly tom-tommed DVC
with regard to irrigation

Ag regads power, becaure of
shortage of time I mneed not cite
figures but already everybody knows
that thermal power with Bokaro,
Durgapur and other things will far
overshadow or surpass that what 1s
produced by hydel That 1s to say
that 1in all these matters, in all the
three primary or main objectives of
the DVC, the DVC ha< completely
fa led and, as you, Sir, know being a
distinguished citizen from  West
Bengal, about 5 million pcople have
suffered and at least one million of
them have become homeless as a
result of the recent floods m DVC
command area and the economy of
rural Bengal has suffcred a shock
from which 1t will not recover very
easily

Coming to the flood control aspect
of the DVC, I will cay that Shn
Chapalakanta Bhattacharya—he s
very, very cautious 1in attacking
others or in making criticism

Shri Hathi: Sober

Shri Tridib Kumar Chaudhuri:
But I am rather uninhibited So 1
would just place before you one
th ng which 1s on record and which
has been published in the papers
Shr1 N Das Dupta, who 1s at present
the Principal of the Assam Engi-
neering College and who had made
special studies of flood control and
reservolr operations i1n the Tennessee
Valley Authority and who subse-
quently worked as Project Officer on
flood control studies in the Damodar
Valley Corporation, has recorded
this;

“It had been planned, with the
advice of the DVC consultants, that
during the flood season, June 15 to
October 15, the reservoir levels at
Maithon and Panchet Hill would
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niever be allowed to exceed 460
feet and 410 feet respectively, so as
to ensure an adequate flood cushion
for the maximum recorded flood of
650,000 cusecs observed at Ander-
son Weir, Rhondia. I do not, there-
fore, understand why the reservoir
levels were allowed to go up to
484 feet and 415 feet at Maithon
and Panchet Hill, respectively, on
October 1, 1959, as given mn the
DVC Press Note”

That 1s what Shr1 Bhattacharya
was hmting at Why was the flood
cushion, which 1s ob'igatory, allowed
to be encroached upon? Would not
the public of Bengal be justified 1n
coming to the conclusion that this
flood which occurred was completely
a man-made flood—a flood made by
the people who were placed 1n charge
of the operation of the reservor by
their policy of water release? We
want to know as to who are responsi-
ble for this At whose instance 1t
was done” Is 1t the Irrigation De-
partment of the Government of West
Bengal” Or the DVC engimneers?
There 1s dual control so far as the
canals are concerned They are under
the control of the West Bengal Gov-
ernment So far as reservoir opera-
tions are concemed, they are under
the adminictration of the DVC, that
1s ultimately under the control of the
Central Gov rnment We want to
know, this House wants to know and
the people of Bengal rising as one
mia want to know who are respon-
sible for this state of affairs, who
are recponsible for rendering at
least five lakhs of people completely
homeless by sudden discharge of
water which caused the recent floods
If you go to the villages you can see
for yourself that they are now noth-
ing but dump heaps You cannot
enter the villages Old mud houses
have co'lapsed People are shiver-
ing 1n co'd In this winter season
you can eas ly imagine what the con-
dition 1¢  Crops have been damaged,
and nether the DVC authorities nor
the irrigation authorities of Bengal
have been gracious enough to assure
us that there would be no repetition
of such floods.
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Therefore 1 repeat the demand
already voicei by our Qdistinguished
friend Shri Bhattacharya, that there
shou'd be a high power commission
to go into the whole thing, flood con-
trol in the DVC area, and also I want
to make one thing clear. Let it not
be a committee of experts because a
committee of expertr on the work
done by experts will only ultimately
gxonerate the experts, and the report
will not see the light of day as Shri
Bhattacharya said. We want it to
be a public enquiry. The people of
Bengal and people competent to
judge should be allowed to give their
opinion on these things Everybodv
18 not a layman For example, Dr.
B C. Guha, who is himse)? a distin-
guished rscientist and was a member
of the DVC, has made certain
charges in a recent statement. I do
not have the time to quote all these
things, but very ser ous charges have
been made, and people are absolu-
tely cursing the DVC. Although
that is not relevant, they are also
cursing the Canada dam of the
Mayurakshi Project for which also
the Central Government supp’ied the
funds, If you go to the villages,
you will find that “Save us from the
dams, save us from the canals” is the
cry rising from all sides in rural
Bengal today. That is why I suggest
that there should be a high ypower
commiscion. It should be appo nted
immediately. I do not know why
there is so much delav in appointing
such a commission. That comm ssion
should also include <come members
who wou'd not be technical experts
or engincers, but who would have
sufficient scientific or technical back-
ground to understand things.

Shri C. K. Bhattacharya: If he
would permit me to interrupt, let
there be a committee of experts and
non-experts.

Shri Tridib Kumar Chaundhuri: 1
entirely agree. 1 agree, but let it
not merely be a committee of ex-
perts to go into what the experts
have done, because ultimately crow
does not take crow's meat, and that
way everybody would be exonerated,
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apd the recommendations would not
see the light of day! We do not
xAow what recommendations were
made by the experts on the 1958
ficods. We have absolutely no faith
ip the so-called experts and their
performance as demonstrated by the
performance of the DVC.

Shrimati Renuka Ray (Malda):
The DVC has been a matter of dis-
cussion in this House a'mort from its
very inception. I remember it, ex-
penditure and method of giving con-
tracts figured in the first Estimates
Committee’s report presented to the
House. Before go'ng on to other
matters I would like to mention that
even in the last report placed before
the House, Audit says:

“The procedure followed by both
the Corporation and the project
manager cuts across the pginciples
of competitive tendering and s
open to grave abuse The proce-
dure followed was highly objec-
tionable and sacrificed a salutary
principle for a neghg ble saving.”

rhis was a matter which was a sub-
ject of contention long also and
afain we find that these contracts have
been given in a way that Audit does
not endorse,

I do not want to go on regarding
tne Audit Report, nor have I the
tme. nor do I want to make any
carping criticism. 1 realise in any
work that human beings do, there are
thmgs that go wrong and when we
point out every detail it is not always
a quite fair and factual picture.
Nevertheless, there are certain import-
ana things on which we have to focus
our attention.

I do not agree with the last
speaker in saying, nor am I so cer-
tain about it as he is, that all the
dams that have been built are mnot
going to be of any sort of use at all.
The contention made by the DVC
guthorities that if during the time of
the floods, the dams had not been
there. the floods might have been of
much greater intensity, is probably
coprrect. I am not contending against
many of these things, but, at the
game time, I have with infinite re-



gret to bring up certain points. And
the first of these points I bring up
from the audit report itself.

The audit report has pointed out
that in the interests of saving, of
course, that certain drawings were
made of a bridge and an aqueduct
which were wrong and, therefore, had
to be changed later. Audit has pointed
this.out because some expenditure
went wrong. But 1 am pointing this
out because it is a very serious matter,
that the drawings should go wrong.
Luckily, the mistake was discovered
before the actual aqueduct was built;
but supposing there is no proper
caution in these things, and the
drawings go wrong, and something is
built in such a way that it does not
fulfil its purpose. then it is a very
serious matter, and that is what I
would like to bring it to the notice of
the DVC authorities as well as of
the Central Government.

Now, I come to the main point
which I would like to emphasise, and
that is in regard to the terrible suffer-
ing that has becn caused as a result
of the intensity with which the DVC
waters were let out during the recent
floods in West Bengal.

I understand, and the annual re-
port also mentions, that there is a
meteorological unit attached to the
DVC with certain specific  functions,
whivh include serutiny and  tabula-
tion of meteorological and climatolo-
gical data acrording to the require-
monts of the DVC and the analysis
of weather charts ete.

1 would like to point out that it
must have been pretty obvious to
them by tho second week of Septem-
ber that the dams and reservoirs were
full. This must have bcen within the
knowledge of the meteorological
experts. The intensity of thc rains
had also becn very great in West
Bengal, and people had suffered
tremendously. So, why was not this
water let out at an easier flow at that
time? Why did they wait till the first
"of October? By that time, the cyclone
‘had come, and the floods were of much
greater intemsity, and they had to
fet out the water at a tremendous
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rate, with the result that those crops
which had not been destroyed till
then were destroyed at that time as
a result of this.

I do not agree with the last speaker
that all the crops were destroyed in
these districts and that all that
happened was the fault of the
DVC, but I do claim that the
DVC authorities did not exercise
their foresight; they did not let this
water out at a more even flow
earlier. When the waters were let
out, I think warnings came on the
1st of October and on the 2nd of
October, but by the third, the inten-
sity of the discharge was reduced.
But by the 3rd of October the crops
which had not been destroyed till
then were destroycd. 1 had gone via
Burdwan to Nabadwip at that time,
and I saw with my own eyes how
crops werc destroyed; crops which
were standing in spite of what had
happencd up to the 30th September
wrre destroyed by the 3rd. I do say
that the DVC authorities are respon-
sibic for this. This matter needs
thorough investigation. Did not the
meteorological unit inform them in
time? They gave warnings on the lst,
but why did they not let out the waters
in the sccond weck of September?
This is a very important matter which
needs examination.

I am not an cxpert on dams, and
1 do not want to say that the dams
have been built wrongly or anything
of that kind. That is not my point,
and that is not my contention. But 1
do agree with Shri C. K. Bhatta-
charya that not only the DVC matter
but the entire flood control system
for the rivers in West Bengal has to
be looked into gpoperly by experts
and others. But I do not say that
these floods were the fault of the
DVC entirely. Obviously, they are not
the fault of the DVC. Perhaps if the
DVC dams had not been there, most
likely, as the experts say, the dis-
charge would have been over eight
million cusecs instead of over four
million cusecs. But that is not the
point. The point is that they did
not carry out their duties. That was
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a matter of judgment where they
failed. That is the first thing.

Secondly, obviously the dams are
not sufficient whatever they are, to
deal with an unprecedented flood.
Thirdly, it is not only the DVC area
that i8 involved. Up till today mno
attempt has been made to control the
Bhagirath1 and the Farraka Barrage
Scheme has not yet gone beyond the
stage of paper consideration. It is
because of that that we are in this
plight. The Ajoy niver is also silting
up. Then there is the Roopnarayan
river The whole thing needs to be
looked into. Something has got to be
done on all these, noints.

An Hon. Member: Ajoy river.

Shrimati Renuka Ray: I mention-
ed that. Then there 1s the Bhagirath:
and Roopnarayan. The Mayurakshi is
&lso there; of course, they have done
something there. But it 13 mainly
these rivers. I understand that there
has to be a canal,—I am not an expert,
—between the Damodar and the Ajoy.
All these things have got to be done
as soon as possible and I do hope that
they will be taken up.

It is a great pity that it was
because the main flood caused by the
fact that the Bhagirathi has not been
controlled at all by reason of the
lack of the Ganga Barrage coming up
that this unprecendented flood took
place. There is no time to describe
to this House, to the Members who
were not there, what terrible misery
the people there have gone through,
how many homes have collapsed in
many areas, not only in Kandhi, about
which Shri Tridib Kumar Chaudhuri
knows well, but in many other parts,
in the Murshidabad district, in
Nandia, in 9 districts of West Bengal.
Y hope that the hon. Minister
will take some action. I do
think that it is a terrible fault on the
. of the DVC in having let the

waters at that intensity. Some
action shoyld be taken so that this
mistake is not repeated. This sort of
complacency will not do. They wait
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and wait even afier danger point is
reached and then the answer is that
they did not know, when the people
of West Bengal knew that, in any
case, the things were in a bad way.

Shri H, N. Mukerjee (Calcutta-
Central): Mr. Chairman, I have no
desire to be captious, perticularly
because the DVC is one of the prize
pieces of our planning and we ail
wish it well. But the country has
received, for the second time and in
a greater measure, a terrible shock
and disillusionment about the capa~
vities of DVC.

I have here a government publica-
tion distributed to us in 1957 which
58id that when the Panchet Hill Dam
was completed, it would assure the
Lower Damodar Valley of ‘“complete
brotection” against floods. This is an
averment made in a government
bublication. Very grave disillusion-
Inent has followed and that 18 why
when the Prime Minister went to
Calcutta, he noticed the anger of the
people 1n regard to the dams and he
Spoke about his own allergy thereto.
But I am grieved to notice that even
the Prime Minister’s own suggestions
made after the floods of 1856 have not
been implemented by the powers that
be.

I feel that there is something very
wrong in the working of the DVC.
Actually in regard to costs, I learn
that the orngmnal estimate by Mr.
Voorduin in regard tg the cost of the
Your dams on the basis of the alterna-
tive structure theory was about Rs. 13
trores, while actually it went up to
Rs. 41 crores and more. Now, the
brices of things had certainly increas-
td. But that is not perhaps the
‘whole explanation.

In the administration again, I find
that in 1957 when in this House Shri
€. K. Bhattacharya and I had asked
Questions about financia) irregularities
which were exposed in the papers
With photoatat copies, the then Minis
ler just dismissed those charges. And
we find that the financial report hers
g:k‘ askance at the expenditure

78,288, which was the cost
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ofher expenditure on certain boats
from Patiala, for God

what reason 8ir, I find in the
admunistration, the official element 18
now entirely in the ascendant and
pince the death of the late lamented
Phulan Prasad Varma, no non-official
is there at all in the directing coun-
sels of the DVC I do not wish to
make any aspersion on officials as
such I find 1t difficult to believe,
though I understand Mr Chaudhuri's
sentiment, that officials can be so per-
verse as to produce a flood and have
a man-made flood and that sort of
thung I do not wish to make any
aspersions on them but at the same
time their ways of work and their
capacity of responding to public
sentiment and public requirements
are very inadequate There 1s no
doubt about it That 1s why I feel
that when the recent flood devasta-
tion took place in West Bengal affec-
ting nearly five mllion people, a
terrible disillusionment has come over
our country and something has got to
be done about 1t In 1956, the
Flood Enqury Committee had
stressed the urgency of improving and
subsequently maimntamning the existing
dramnage channels It also suggested
other long-term and  short-term
measures but Government has not
moved Mr Voordun had originally
recommended that the original chan-
nels should be flushed and kept deep
but that suggestion was not imple-
mented Therefore, the main drainage
channels which now are the Bhagi-
rathi-Hooghly system including the
Jalangi, Mayuraksh1 and Dwaraka
system, the Ajoy with its tributaries,
the lower Damodar with its spill
channels and the Darukeshar, the Rup-
narain with its tributaries and the
Subarnarekha—all these have got to
be taken into conmderation if we are
going to repair the damaged which the
DCV mn its mnefficiency has produced

In any scheme of flood control
again, the proper traming of the
!hulnthi -Hooghly river system and

the regular maintenance of its drain-
8ge capacity are of the utmost impor-
tance But we find that even in
regurd to its own canals there has
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been defective alignment on the part
of the DVC 1t 1s & very serious posi-
tion which has go. to be corrected as
soon as ever it can be done

Plannmg 1mplieg co-ordination of
requirements and possibihties but
that seems to be completely absent in
the DVC Irrigation, power-genera-
tion and flood control are the three
objectives but they seem to pull in
different directions Let there be an
mmpartial investigation I add my
voice to the volces already raised
agamnst what has happened so that we
can find out what exactly took place
Is 1t possible to rely only on monsoon
rain and provide for all these three
needs” Why 1s it that the DVC’s
meteorolgical unit 1s so very much at
fault” The Press had reported and
the DVCs General Manager had
admitted that the meteorological
reports could not be communicated in
time because the posts and telegraph
communications had been disrupted
But elsewhere in the world for any
comparable undertaking, such a cor-
poration would have its 1ndependent
system of communication

The matter has been mooted and 1
wish to add my voice to this pomnt
that the operation of the reservoirs
has shown, according to all accounts
which have came to us—much has
been withheld from us-—a great deal
of defect Possibly there 1s some bias
m the munds of the people who are
there in favour of hydro-electric
generation Posaibly, the electricity
department interfered with the reser-
voir operation on the ground of
increasing  hydel-generation during
the dry period This point has been
mentioned by Mr Chaudhun very
strongly I wish the Minster to
consider why 1s it that even
though 1t 1s not provided for in
the water management plan drawn up
by the DVC in 1958 on the recom-
mendation of an expert committee,
even though 1t 18 not provided for,
why 18 it that the electricity depart-
ment interfered with the reservorr
operations and monkeyed about with
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the flood cushion idea, on the ground
of an Iocreasing .hydel-generation
during the dry period. This is why I
feel that Government has to take a
very serious view of the situation,
and the way Members of the House
have spoken <o far surely should
make Governmont fee) that  very
strong steps are 1in requisition.

I find a great deal of talk about
Ayar Dam, and an impression is being
sought to be created thal when the
Ayar Dam 1s constructed after wast-
ing a few crores of rupees, everything
would be lovely in the garden.
Perhaps, Sir, the Ayar Dam will do
some good, but it will not be enough.
It will not be enough because I find I
can reinforce my arguments from
what my hon. friend the Deputy
Minister himself said in an interview
with Yojana, the Government periodi-
cal. He said that the experience so
far gained n India has brought out
forcibly the importance of “an inte-
grated basin-wise approach to the
problem of flood control.” He also
said that a step taken at one place to
solve a local problem might have
serious repercussions downstream or
even upstream—a very sound idea 1
wish him to stick to this and not to
think only of one isolated dam which
some engmeers are suggesting for.
God knows what, reasons of their
own.

The Ayar Dam, of course, might be
a good thing, and if it is a necessary
thing let it be constructed. The
Farakka Barragc which has been in
the offing for so long has been dang-
led like a carrot before the asses, so
to speak, of this country. I hope the
Farakka Barrage turns out to be
something of a reality in the future,
as soon as ever that is possible. But
they seem to be sops given by Gov-
ernment to the lifc and economy of
the people of West Bengal; not only
of West Bengal but the whole of
India, because Damodar Valley is the
Ruhr of this country and if West
Bengal dies who lives in the rest of
India?
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Therefore, I feel that the problem
has got to be examined very seriously
by experts mainly but surely with the
assistance of non-official elements,
and the idea should be accepted by
Government that the DVC's acts of
omission and commission can only be
rectified when there is a really con-
structive basin-wise approach to the
whole question.

The momentum of flood discharge, I
read in an enginecring article, is &
function of slow and mean hydraulic
radius, and on this ground the Damo-
dar and Rupnarain floods are far
greater in momentum than the Bhagi-
rath: floods. Pending construction of
the Ganga Barrage.—and even, per-
haps, after the construction, because
the Barrage may not bring all the
fruits we are hoping for—it is’ neces-
sary to do something to see that the
lower Hooghly which is getting
choked up 1s mmproved. The lower
Hooghlv 1s getung chocked up for
lack of flushing action which the
Bhasnathy floods aloae cannot pro-
vide It was once speculaied by an
eminent engimecr that perhaps King
Bhagirath deliberately diverted
Damodar at right angles at Jamalpur
to pour its floods into lower Hooghly
to keep the mouth clean of silt.

My hon. friend the Deputy Minister
has told us in Parliament, referring
to the report of the Lower Damodar
Investigation Committec, that the idea
is to flush through the waters of the
Rupnarain and Damodar the route
from Calcutta down to the sea so that
all the problems which are now link-
ed up not only with the floods, not
only with the DVC operations but
with the entire future of Calcutta
Port and the economy of a large part
of our country, might very well be
tackled.

1 feel, therefore, that an integrated
approach to the problem is necessary.
Government should realise that there
is great anger in West Bengal over
what is considered to be the default
of DVC Government should find
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out what exactly was done in regard
to the reservoir operation. Govern-
ment should do away with any special
bias in favour of hydro-electric
generation if that goes against the
whole idea of a multi-purpose project.
Therefore, Government should accept
the demand voiced in this House by
different parties in regard to the
formation of an enquiry committee
consisting of experts as well as non-
officials.

Shri Aurcbindo Ghosal (Uluberia):
Mr. Chairman, Sir, when the DVC
project was started it was declared
and we also hoped that Damodar, the
river of sorrow will be transformed
into Damodar, the river of prosperity.
But during the last 11 years of our
experience, we have found that, as
has already been stated by Shri
Tridib Kumar Chaudhuri, this project
has added woe and misery to the peo-
ple who were expecting prosperity in
the near future. Unfortunately or
fortunately, the whole of the lower
Damodar passes through my constitu-
ency. With the last two floods, the
one in 1956 and the other during this
year, about three-fourth of my consti-
tuency has been  washed away by
these floods. In the beginning, the
people were so much assured that
three-fold purposes would be served
by this project, namely, that flood will
be controlled, water-supply far irri-
gation will be made and that power
will be produced. Now, we are to see
how many of these three purposes
have been fulfilled. Already, the pre-
vious speakers have stated that
niether water for irrigation could be
supplied as we promised earlier, nor
the floods could be controlled nor
have the people got any interest in
the power produced.

There have been two great floods
already in the Damodar—one in 1956
and the other this year. These floods
have created such a havoc in this area
that not only the common man is
getting furious day after day but even
the experts and engineers have begun
thinking whether the DVC project
has failed utterly. So, a doubt has
naturally arisen in the minds of the
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people as to why we have spent so
much of our hard-earned money on
this project, because from no aspect
the project can be called a success.

We know the origin of this project.
Other speakers have stated that the
experts have committed mistakes, but
in this case, I submit that even the
expert’s recommendations have not
been accepted nor implemented. The
original planner was the Chief
Engineer of the Tennessee Valley
Authority, Mr. Voorduin. His main
recommendations were five-fold.
Firstly, construction of eight reser-
voirs at  Maithon, Konar, Tilaiya,
Panchet, Belpahari or Deolbhari,
Bokaro, Ayar and Bermo. The capa-
city of holding water of these reser-
voirs was said to be one million
cusecs. Secondly, there was the
recommendation to set up eight hydel
power stations at these reservoirs
with a total capacity of producing
power to the extent of 2 lakh kilo-
watts. The third recommendation
was the setting up of only one
thermal power station at Bokaro
which will produce power to the
extent of 1,50,000 kw. The fourth
recommendation was that he estimat-
ed that it would be possible to supply
irrigation water for 7,60,000 acres of
land. Fifthly, he recommended that
the lower Damodar should be excava-
ted and dredged for maintaining the
normal flow of water all the year
round for purposes of navigation and
irrigation. Of course, there are other
minor recommendations also. These
recommendations were not only
examined and approved by two Unit-
ed States experts but also by Indian
engineers like Shri Khosla and Shri
Narasimhan. In pursuance of this,
the DVC Act was passed
in 1948. But, in the last 11
years, from 1948 to 1959, much change
has been made in these original
recommendations and schemes.

The main non-implementations are
these: firstly, only four reservoirs
were set up instead of the eight as
recommended. The present capacity
of holding water of these four reser-
voirs is 6,50,000 cusecs. Secondly, the
lower Damodar has neither been
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excavated nor dredged as a result of
which the lower Damodar remains
completcly dry for about eight
months 1n the year

In para 13 of the Data Book of
June, 1956 of the DVC, the DVC
themselves have stated or admitted
thus:

“It follows that the four dams
will not guarantee complete pro-
tection from floods".

It has been admitted by them that the
bed of the river has not even the
capacity of holding any water even
though 1its volume has reached to 25
lakh cusecs near Rundia

The present capacity of the lower
Damodar to carry water is only
2,75,000 cusecs If this 2 5 lakh
cusecs of water 1s added with the
water of the lower Damodar, there 1s
bound to be flood :n almost every
ramny season The holding capacity of
the waters of these 4 reservoirs at
present 1s 15,90,000 acre ft If the
mmmum quantity of water, which
shall be always retamned in these
reservorrs, which 1s 5,99,000 acre ft 1~
excluded, only 9,93,000 acre ft of
water 1s avallable for main-
tamning the regular flow 1n
the Damodar river, whereas
Mr, Voordum has recommended 1n
his estimate to keep 22,70,000 acre ft
to maintain regular flow in the lower
Damodar On the other, although
Mr Voorduin estimated to have
15,90,000 acre ft for irrigating 7,60,000
acres of land, the DVC authorities
have mcreased it to 10,44,000 acres
Mr. Voordum estimated the water for
paddy cultivation and rab:i crops, but
the DVC authorities have extended nt
to double cropping, even with this
low volume of water

Even the hon Irrigation Minster of
West Bengal, Mr Ajoy Mukherjee,
has already admitted that if there 1s
drought for 2 consecutive years, 1t will
not be possible for the DVC to supply
water for irrigation. Regarding the
production of power by hydro-electric
plants and thermal plants, he recom-
mended for the setting up of 8 hydro-
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electric plants and only one thermal
plant. He recommended it, becsuse
of lower capital cost of additimal
capacity installation at hydro-electric
stations as compared to thermal
stations, as well as lower operating
costs, the installation of thermal
plants should be kept to a minimum,
consistent with the requirements for
continuity of service

I do not know why the changes
from the original recommendations
have been made In the case of
power also, I beg to submit that
power 1s not given to small industries
or village industries at cheap rates
like TV A power, but 1t 15 being com-
pletely utilised by the big capitalists
and industrialists who are allowed to
make more profits out of it DVC has
been turned into the electricity cor-
poration DVC sells power to the
CEC at 1 anna per unit, whereas the
CEC, a middleman, a foreign com-
pany, sells it to the customers at 4
annas per umt Even then DVC
makes a huge profitt Even Mr.
Voordum said in the beginning.

“If the proceeds of these com-
modities were allowed eventually
to find their way Into the hands
of a few operators, the population
of the area will not be benefited
and the purpose of the develop-
ment would be largely defeated”

Now that has come true after 11
years

So, I request the Government to set
up a high commssion for making an
mqguiry not only into the DVC pro-
jects, but also into the conditions of
all the rivers of West Bengal, which
have jointly brought this havoc to the
people of West Bengal Let the peo-
ple know that their hard-earned
money has been spent properly.

Shri A C Gnhg (Barasat): S8ir, I
still recollect the resounding words
with which the then Minister, Shri
Gadgil, finished his peroration over
the passing of this Bill He assured
us that “milk and honey would flow
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down the viver Damodar and its
sributeries”. After 11 years, I sadly
admit that the people of West Bengal
have been awlully disappointed
regarding the performance of the
DVC in improving the economic con-
dition of either Weat Bengal or of the
DVC basin. Much has been said by
gseveral Members about the responsi-
‘bility of the DVC so far as preventing
the floods of this year at least 1s con-
cerned. As pointed out even by the
‘Minister of Irrigation, this year the
floods have been unprecedented in
Jiving memory. It requires a real en-
quiry, a very high-powered enquiry to
look into the responsibility of the DVC
and find out how far the dams over
the rivers and tributaries of the DVC
Mayooraksh1 were responsible for
aggravating the damages this year
After having spent about 117 crores
of money I only wish that it would
not deserve all the blame and, all the
curses that are now showered on 1t by
‘the people of West Bengal in their
awful condition after the recent floods
So, I would suggest humbly to the
Government to take immediate steps
to set up a real enquiry committee,
not wholly composed of experts, but
an enquiry committee composed of
public men to look into the affairs of
DVC, particularly with regard to its
«capacity to prevent floods The
original idea, which necessitated the
report of Mr Voorduin, was to have
DVC for the prevention of floods. It
seems that that idea has now been
‘Ppractically abandoned.

The statement made by the General
Manager or the Becretary of the DVC,
after the recent floods, only reveals
his care-free nature about the
responsibility he has taken as General
Manager of the DVC. Including the
Ministers of the West Bengal Govern-
ment, the general public have been
clamouring that the DVC and its dams
‘have been largely responsible for the
seriousness of the floods. He, just in
a care-free manner, said: “No, that is
not true”. He has not taken the
‘trouble of going into the ‘technical
examination of that aspect.
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As far the other things, the main
achievement of the DVC after these
eleven years 1s only the power
supply. But for that I do not think
a river valley scheme is necessary.
Out of 1,74,000 kw. of power supphed
by the DVC, about 60,000 kw. come
from the hydel power and more than
1,10,000 kw. comes from the thermal
plant For a thermal plant, a river
valley scheme 1s not necessary. Even
the Calcutta Electricity Supply Cor-
poration or any other Electricity Sup-
ply corporation can do that. The DVC
has not taken appropriate interest in
developing hydel power m that
region

Then, as has been pointed out by
my friend who preceded me, this
power also 1s not being utilized for the
development of local industries, parti-
cularly small-scale industries. Power
1s given to big companies like Tatas,
Martin Burn and Company and the
ratlways At what rate? Is DVC
making a good profit out of this? It
has invested about Rs 87 crores for
power installation, and the receipts in
1957-58 1s just about Rs 3% crores
from the sale of power. The overhead
charges, the maintenance charges and
interest would come to about Rs 2%
crores So, on an 1nvestment of Rs.
67 crores, the Corporation 1s getting
only just one crore. You cen calcu-
late the percentage of profit. That is
not a good investment for any com-
mercial enterprise

Coming to irrigation, it was assured
that DVC would irrigate about 11
lakh acres in West Bengal and may
irrigate about one lakh or two lakh
acres 1n Bihar Now, after 10 ycars,
we find that only 1,46,000 acres have
been 1rrigated. That 1s to say, about
one-eighth of the promise or assur-
ance that was given on bechalf of the
Government or the Corporation as
regards irngation has been per-
formed during these 11 years.
So, there also ...

Mr, Chairman: The hon Member’s
time is up.

Shri A. C, Guba: I thunk I have
started only six or seven minutes ago.
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There also the performance of the
DVC has been very, very miserable.

Then as far as encouraging small-
scale industries is concerned, I find
two industries have been set up with
a total capital of near about Rs. 3
lakhs borrowed from the Central Gov-
ernment. Now those two industries
have been handed over to the Bihar
Government. But was this the idea of
the Damodar Valley Corporation that
in eleven years they could start only
two small industries in that area?
That was also an assurance and a
prospect given and that has been
belied.

It has been stated by the hon.
Mover of this Resolution, Shri Swamy,
that the headquarters be shifted from
Calcutta to the operation ‘area. I do
not understand as to what is the parti-
cular point in that. Calcutta, T know,
is over-populated. There are other
difficulties also in Calcutta. But I am
sure the other places suggested would
be more inconvenient for the offices
to operate from than Calcutta. I think
the Government should not come to
any hasty decision on any impulsive
motives, but they should carefully
judge the issue as to where the head-
quarters should continue to be. Cal-
cutta is surely the most suitable place
from many points of view.

In this respect I should like also to
submit that I find that there has been
an impression in this House that the
West Bengal Government has been
making undue demands. Of the total
investment of Rs. 117 crores, I think
the contribution of West Bengal is
Rs. 67 crores, the contribution of the
Central Government is only Rs. 28
crores and the contribution of the
Bihar Government is Rs. 21 crores.
West Bengal has made more than 50
per cent of the total contribution. So,
if West Bengal makes some claim for
the control of the DVC, T think that is
not quite unjustified.

According to the provisions of the
Act all assets created by the DVC
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would vest in the Corporation. No
asset should accrue to the Government
of West Bengal or to the Government
of Bihar. But then I cannot under-
stand how the West Bengal Govern-
ment will repay the debt. It has also
been stated that the profit could be
distributed among the States and that
also only profits accruing on different
heads will be distributed. It says:

“Profits, if any, attributable to
each of the three main projects,
viz., irrigation, power and flood
control shall be credited to the
participating Governments.”

There cannot be any profit at all on
flood control and there the West
Bengal Government’s investment is
near about Rs. 22 crores. Then for
irrigation also, I do not think there
is any prospect of any profit in the
near future. So there also the West
Bengal Government would not get any
share. The profit is coming only from
power and that also uptil now would
not be more than Rs. 1 crore annually,
that is, net profit. So I cannot under-
stand wherefrom the West Bengal
Government can repay the loan which
it has taken from the Central Gov-
ernment for making its contribution to
this Corporation. If the West Bengal
Government demands some control and
authority over the management of the
DVC it is quite justified. It has con-
tributed about 60 per cent, or more
than that, of its capital. Any asset
that would be created out of this
investment will not accrue to the
West Bengal Government but will
vest with the Corporation and the Cor-
poration is not expected to make any
profit in the near future. This is a
very dismal picture for the West
Bengal Government and I think: the
House will also take into consideration
that aspect when any suggestion about
the financial responsibility of the con-
tributing Government is made in this
House.

Mr. Chairman: I think the hon.
Member has finished.



Shri A. C, Guba: Yes, I think 1 have
.finished. I have nothing more to say
except one point.

The annual interest charged is being
paid by the Corporation at the rate of
more than Rs. § crores and the Cen-
tral Government is taking the interest
from the Corporation. 1 do not know
for how long it will be possible for
the Corporation to pay this Rs. 5
crores annual interest without getting
a similar amount from the Central
Government to repay the interest.
The Corporation would not have any
income of its own to pay the interest.
That is also a scrious thing which this
House should take into consideration
and the Government also should
devise something to put the Corpora-
tion on a proper footing.

Mr., Chairman: The hon. Minister.

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
You can give another Member an op-
portunity {o speal if you want, I will
take shorter time.

Mr. Chalrman: 1 think the hon,
Minister should spcak now, because
the Mover also will have to get some
time for reply.

Hafiz Mohammad Ibrahim: I am pre-
pared to share. I said I could take
shorter time if another hon. Member
wanted to say something.

An Hon, Mcmber: We want your
reply.

Shri Goray (Poona): We want to
know what he has to say about it.

Shri N. R. Muniswamy: We¢ want a
reply to all the points raised by us.

Hafiz Mohammad Ibrahim: I have
heard with rapt attention the speeches
which have been made during the dis-
cussion by the hon. Members.

At the, outset, I join them in ex-
pressing my feeling of sorrow at the
calamity which befell this year in the
shape of floods in West Bengal. 1
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myself had been w Cawcuita and also
to certain flood-stricken areas and seen
some things there. The conditions
were very acute, and 1 expressed my
feelings on the spot also  speaking
before the persons who had gathered
there. So, I share those feelings which
the hon. Members have, and I assure
them that not only myself, but as they
already know, the Prime Minister, my
Deputy Minister and this Ministry are
fully conscious of the situation and
the calamity which has befallen there,
and we are quile prepared always to
place every service at their disposal
and to do whatever is necessary to be
done for the purpose of relieving the
conditions there.

During the discussion certain points
werce raised. Some things have been
said against the DVC. 1 got certain
material and I tried to find out cer-
tain things in the light of the points
which were indicated with the motion,
but after hearing the speeches here
I came to the conclusion that probably
I necd not go into all of them and say
very much about cach and every thing
which has been said here in this con-
nection. What is at present working in
my mind is onc¢ proposal which has
been made during the discussion. That
propusal relates 1o the setting up of
a commission. Had I not heard the
things which have been said here
probably T would have refused the
request point blank without any fur-
ther consideration, but now I fecl that
I should get an opportunity to under-
stand what has been stated hcre.

16.39 hrs,

[Mgr. DepuTY-SPEAKER in the Chair]

I want to understand thc situation
there on account of which the neces-
sity for the setting up of a commis-
sion is felt. So, I would request,
through you, the hon. Members from
Bengal to enlighten me more on this
subject to come to me and tell me and
to place at my disposal every neces-
sary thing which may be required in
this connection, so that Government
may determine and come to its final’
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dec.sion whether this action should
or should not be taken

Shrimatl Renuka Ray: In view of
that, could we have an extra day to
discuss flood control measures, because
he has suggested that we should give
more points

Shri Tridib Kumar Chaudhuri: The
hon Minister sometimes convenes con-
ferences of Members from different
States on plan and power projects,
fiood control and other things If he
would convene a special convention of
Members from West Bengal, they
would place all ther problems, all
their difficulties and views before him

Haflz Mohammad Ibrahim: But may
I tell one thing through you to the
hon Member that I will do that also
as he states, but before that I also
want to have certain discussion with
some Members who may be pleased to
come to me and tell me some things
and throw more light so that I may
feel better convinced

Shri D, C Sharma (Gurdaspur)
‘Wil the hon M nister give us dinner?

Mr. Deputy-Speaker: Order, order

Haflz Mohammad Ibrahim: Oh, yes,
always My house 1s 1n his hands, he
can come at any moment, and he can
take as much as he likes

One thing was said about which I
want to say something, and that 1s
in relation to the delays which oc-
curred 1n connection with the appoint-
ment of the secretary Hon Mecmbers
have probably heard already that the
appomtment of the second secretary in
place of the first was delayed by six
months, and the next appomntment was
made two months after the retirement
of the second secretary The next ap-
pointment was made after the expiry
of fifteen months As far as the period
of six months and two months 1s con-
cerned, that is an ordmnary period
which is always occupied in the case
of such appointmernts, and, therefore,
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there cannot be any complamnt against
it But as far as the fifteen months'
period 1s concerned, 1 shall place one
position before hon Members here.

At that time, when the appomntment
was gomng to be made, 1t was brought
to the notice of the DVC that the secre-
tary there should enjoy more powers
than he had been enjoymng before,
This was one thing Another sugges-
tion was that he should possess utility
and experience On account of these
two things, a search had to be made,
and that search took time, becau e a
suitable person was not available till
Mr Ghosal was found and he became
available, he was 1n employment else.
where, and he was then taken ag the
secretary So, it was only under
special circumstances that that.nordi-
nate delay in regard to the appoint-
ment of the third secretary took place

As far as the utihisation guestion is
concerned, I fear hon Members may
not agree with me, but T assure them
that as far as DVC 1s concerned, I am
also very keen that the entire irriga-
tion which 1s provided should be
utihsed

Shrl Goray: What 1s the percentage
that 1s utilised now?

Haflz Mohammad Ibrahim: The per-
centage 1s not with me

The utilisation was 4,46,000 acres in
1958

Shri Goray: I want the percentage,
and not the acreage

Hafiz Mohammad Ibrahim: I have
said already that that figure 18 not
available with me now

Shri A C, Guha: Was 1t 4,486,000 at
the end of 1958” At page 8 of the
report, we find that at the end of 1957-
58 1t was 1,46,000 acres,

Shrl Goray: Yesterday, while
answermng one of my questions, the
Deputy Minister had stated that in
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certain States, the utilisation was as
high as 80 to 80 per cent 1 would
like to know whether the DVC was
one of those

ghri Hathi: No

Hafix Mohammad Ibrahim: As far
as the complaint 13 concerned, 1t 1s not
particularly agamnst the DVC, 1t 15 a
complaint which 1s of an all.India
nature, against every State Probably,
MemBers are aware that two engineers
were particularly appointed for the
purpose of making a tour throughout
the whole of Inda, State wise, 1n
order to find out the causes and also
to suggest what remedial measures
should be adopted in order that there
may be quicker utilisation of the irri-
gation which 1s provided So those
two members made a tour of India
and have given their reports Those
reports have been considered so far
in regard to certain States by the
Commuission On the basis of those
reports, the States have been informed
of what action they have to take in
this connection Thunderstand that
Bihar 1s also included 1n 1t So that
has been done

Shri Goray: Will that report be
made available to us?

Shri Hathi: We are placing a sum-
mary on the Table of the House

Shrf Tridib Kumar Chaudhuri:
‘What about the Khungar Report?

Hafiz Mohammad Ibralum: I am
commg to that The Xhungar Com-
mittee has been interested in one
thing As far as the floods in Bengal
are concerned, it has been asked to
find out the remedies, what has to be
done

Shri Tridib Kumar Chandhuri: I
am not referring to the work which
will be entrusted to the new Khungar
Committee This is the new Khungar
Commutitee I am referring to the old
Khungar Committee’s report relating
to the utilisation of the water resour-
ces of the DVC Will that report be
made available to us®
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Hafizs Mohammad Ibrahim: That re-
port 1s not submutted yet That is to
come by the end of this month After
that, i1t may be considered whether
1t should be made available to some-
one or not At present, I am not in
a position to say whether it may be
made available or not

But a Commuttee has been appoimnted
to deal with the question of floods mn
West Bengal That Comm ttee 18
headed by Shri Khungar The ques-
tions which have been discussed here
and the doubts which have been ex-
pressed will be taken into considera-
tion by that Committee also As far
as T am concerned, I have already said
that we may consider that and try to
find out what can be done in that
connection, if 1t 1s at all necessary

There was one po nt mentioned with
which unfortunately I disagree, and I
request those hon Members to give
me an opportunity to talk to them
They may come prepared to make me
understand that point also That point
1s that in the reservoir of the dam
water was stored and then released
Thus both the things were detr-
mental

Shri A C Guha: The main point we
made was that the water was not re-
leased 1n easy instalments Instead
of allowing the water to accumulate
to a considerable height beyond the
danger point, the water should have
been released in easy instalments

Hafiz Mohammad Ibrahim: But there
i1s one thing Hon Members know
that the floods came unexpectedly.

Shrimati Renuka Ray: Not unex-
pectedly

Shri A, C, Guha: It was not unex-
pected Rains were continuing for
weeks

Shrimati Renuka Ray: If you will
excuse me, by the mddle of Septem-
ber, the danger pomnt had almost been
reached Why was not water released
from that date mnstead of waitine
when the water was almost practically
past the danger pomnt?
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Shri Tridib Eumar Chaudburi:
Moreover, the charge has been openly
made by a very competent cngineer
who was associated at one stage with
the working of the DVC that the
flood-cushion was allowed to be cn-
croached. There is a certain level
beyond which the reservoir level
should not go but it was allowed to
be encroached. Why was that done?
That ‘s the suspicion in the public
mind. That charge has been made
openly in the pages of a responsible
paper such as Stutesman and that
charge remains unanswered, till now.

Haflz Mohammag Ibrahim: If there
were rains before, it would have been
most imprudent on any one’s part to
release morce water. It would have
added to the calamity there

Shri A, C. Guha: We have made
certain suggestions about that and we
hope the Minister will examine them
technically and sce why water was not
released earlier. It may not be possible
for him just now to reply to our points
but these should be examined techni-
cally. Why was water allowed to
accumulat~ to «uch a height and why
was not waler released earlier?

Mr. Deputy-Speaker: Mcmbers have
expressed ceriain doubts and  they
desire these points should be examined
by the Ministry. The hon Minister
may examine ithem and then answer.

Shri Prabhat Kar (Hooghly):
There is no question of doubt. It is a
question of fact.

Mr, Deputy-Speaker: He will exa-
mine all these_things and will be able
to reply to that point

Hafiz Mochammad Ibrahim: I have
already said that I will discuss these
points with the hon. Members. That
is why T did not give answers to
these points raised here. 1 am reser--
ving everything and my mind is open.
Hon. Members may meet me and con-
vince me of anything they like.

Shrimati Ila Palchondhuri (Nabad-
wip): The Mihister has already placed
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a statement on the Table of the House,
Let there be a discussion on that and
let that statement be taken into con-
sideration.

Mr, Deputy Speaker: He has invited
Members to sit with him and he will
discuss with them and then we will
sec afterwards whether any further
discussion is needed or not.

Hafiz Mohammad Ibrahim: I have
answered some points. Probably I
should not say this now but I have
to say this now because of the pres-
sure of the Members. T am mak'ng
a statement tomorrow and I shall place
it before the House. If inspite of that
still there is any point, I have got my
mind open and 1 am prepared to be
convinced of anything.

Shri A, C. Guha: Let us have a dis-
cussion with the Minister later on.

Hafiz Mochammad Ibrahim: That 1s
what I suggested.

Shri N, R. Muniswamy: I am very
happy for having initiated this debate
with a view to bring certain facts to
the notice of the Government so that
thev may take remedial measures in
order not to get the same thing re-
pcated again. Some questions were
put by hon. Members here as to why
the level was allowed to be pasced
and thcy said that as a result of that
thorc was this catasttophe. I remem-
ber fo have rcad in the newspapers

that the pcople living down the
strcams were informed.... (Interrup-
tions.)

An Hon, Members: That was too
late,

Shri N. R. Muniswamy: The exist-
ing capacity is inadequate "and some-
thing morc has to be done. Down
below the canals should be deepened
and there should be catchment areas
in the upper regions. Of course, there
had been slight lapses on the part of
the administration and so there has
been this sorry tale. Our sympathy
goes to the affected people. 1 am hap-
py that the hon. Minister was kind
enough to invite suggestions from all
the hon. Members so that he cquld
take remedial measures. o
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One point which 1 suggested at the
time of sponsorng the moton was
that the Corporation was given ample
powers to do anything necessary to
curry out its functions under the Act
But 1t looks as though the admin-
stration does not take into account
even the views and suggestions given
by the financial advisers I wish that
the financial adviser who has been
appointed there would look into . !
kinds of cxpenditure incurred If the
Corporation has got wide power, 1t
is beyond the control of anybody The
financial adwviser should thoroughly
examine every item of expend ture
1f that 1s not done, there would always
be difficultses I raised this
point at the time of moving
the motion The hon Minister 1n
his reply has not ind cated what steps
he proposes to take to sce that these
things will not be repeated

1 also made out a point that the
participating governments do not carry
out the instructions Theie 15 a se-
parate clause under which these things
could be referred to arbitiation and
the decis on of the arbitrator will be
binding on the participating govern-
ments There have been cases where
both the participating governments
have not accepted the suggestions
given by the Corporation At no time
was any refcrence made to  any
arbitrator to see tha! things are settled

I requcst the hon Minister to see
that not only this power 15 exercised
but proper steps are also iaken to see
that the views expressed by the Finan-
cial Adviser are given due considera-
tion. It is the Financial Adviser who
has to see that the expenditure s made
properly Several instances have been
pointed out by the Public Accounts
Committee in their Fourteenth Report
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of 1956-57. Both the Corporation and
the Administration should not ignore
the views expressed by the Financial
Adviser. 1 would say that the Finan-
cial Adviser also has failed in the dis.
charge of his duty in not brmging
these things to the notice of the Gov-
ernment mn time so that they could

take proper actior and see that things
are rectified.

1 would once again say that 1 am
glad that the hon Minister has an
open mind 1n this matter, he proposes
to 1nvite suggestions from Members
and also hold conferences to see that
these things do not happen and the
Corporation functions m such a way
that the three objcetives for which
the Corporation has been set up are
fulfilled

Mr Deputy-Speaker: The question
1s;

“That this House takes note of
the Annual Report of the Damo-
dar Valley Corporation for the
year 1957 58 laid on the Table of
the House on the 29th August,
1959 "

The motion was adopted

BUSINESS ADVISORY COMMITTEE

FORTY-FOURTH REpPORT

Shri Rane (Buldana) Sir, I beg to
present the Forty-fourth Report of the
Business Advisory Comm:ttee

16-58 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Nov-
ember 20, 1959|Kartika 29, 1881
(Saka).





